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[Shri K. L. Ramaswamy]

no President's rule in UP, and the Assembly
there is going to meet shortly.
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MR, DEPUTY-SPEAKER : That is
a differenl question altogether,

SHRI JYOTIRMOY BASU (Diamond
Haibour) :  Arising out of what has been
said, will Government make a statement on
the matter 7 'WIIl you ask the Government
to make a statement on it ?

MR. DEPUTY-SPEAKER : That is a
different question. This item relates only
{0 certain letiers which Government have
received and are now placing before the
House, in answer to some question raised
carlier, and the discussion will take place on
this matter at 4 p.m.
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14.37 brs.

CORRECTION OF ANSWER TO S.Q.
NO. 724 RE: IMPLEMENTATION
OF THE RECOMMENDATIONS OF

THE HOSPITAL REVIEW
COMMITTEE

THE MINISTER OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI K, K. SHAH) : While re-
plying to the Supplementaries raised by Shri
Prem Chand Verma arising out of the Starred
Question No, 724 answered on the 22nd
December, 1969 relating to the implementa-
tion of the recommendations of the Hospital
Review Committee, [ had mentioned *So
far as the Director-General is concerned, the
Director-General is of the Delhi Admi-
nistration.” In fact the correct position
is that the Director General referred to is
the Director General of Health Services in
my Ministry and not of the Delhi  Adminis-
tratlon.

14.38 hrs.

STATEMENT RE-VISIT OF SOVIET
DELEGATION TO INDIA

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : At the invilation of the
Government of India, His Excellency Mr. S,
A. Skachkov, Chairman, State Committee
of the USSR Council of Ministers for
Forelgn Economic Relations, was in India
from the 7th to the 22nd February, 1970, in
connectlon with the celebration of the
Fifteenth  Anniversary of  Indo-Sovict
economic and technical collaboration.

2. ‘The Soviet Delegation visited, Bokaro
and Bhilai and thercafter had a series of
discussions” with the concerned Ministers
both separately and jointly during the last
few days. The discussions with the Soviet
Delegation mainly related to the present
state of working of the various public
sector industrial undertakings set up with
Soviet cooperatlon. The discussions covered
the various problems facing these projects
during their present phase, together with
measures considered necessary to ensure in-
creased economic cfficiency In these planis.
Tte need for ensuring the fuller utilisation of
the capaclties of these plants was specially
highlighted.
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3. The two sides discussed the possi-
bilities of manufacturing certain products In
the Sovlet-assisted machine building plants
in India for supply to the Soviet Union on
a long-term basis, The Indian side would
examine the possibility of production of
container cranes, excavators and reduction
gears for supply to the Soviet Union against
a total amount of 10 million roubles per
annum set apart for such supplies fiom this
country. It was also agreed that detailed
examination should be made at an expert
level for identification of precise possibilities
of export of products manufactured in Soviet-
assisted plants in India to third countries
and for consideration of varlous aspects con=
nected with implementaiion of programmes
of India’s participation In Soviet-assisted
projects in such third countries, In particular,
the Soviet side would examiones the possi-
bilities of exports of turbo-sets and compo-
nents to be produced in the Heavy Electrical
Plant at Hardwar. It was also agreed that,
with a vicw to further expandiog economic
and technical cooperalion between the two
countries, further lines of Indo-Soviet co-
operation In the ficlds of oil and gas, re-
fineries, fertilisers and petro-chemicals will
be explored,

4, The discussions with the Soviet
delegation were cordial and were conducted
in a spirit of mutual cooperation and under-
standing. [ should like to take this oppor-
tunity of expressing my appreciation of the
keen interest evinced by Mr. Skachkov and
his colleagues in the working of Soviet-
assisted plants in the public sector, which
are important milestones fn [Indo-Soviet
cooperation and in the building up of the
Public sector in this country,

14.40 brs.

STATEMENT RE : EXISTENCE OF A
HASHISH EXPORT RACKET IN
NEW DELHI

MR. DEPUTY-SPEAKER : Now,

Shri P. C, Sethi.
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MR. DEPUTY-SPEAKER : Already,
one calling-attention was admitied this
morning and answered. There cannot be
more than one calling-attention-notice on
the same day. Now, the hen. Minlster is
going to make a statement and after that, the
rules permit of many other avenues by
which hon. Members can elicit more infor-
mation from Government, and I would
request the hon. Member to resort to those
means,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIP. C.
SETHI) : The facts of recent scizures of
hashish (charas) from 16th February, 1970
onwards in New Delhi are as follows :

On the basis of a news ltem appearing
in the press on the 16th February, 1970 that
a big haul of charas was made in Boston
(USA) and that the drug was exported from
Delhi, D:lhi Customs started immediate
jnvestigations. They moved fast and as a
result of their swift action  found that five
packages coataining mus;c:l instruments
(sitars and tablas) and incense had been
booked by Messrs, Bharat Exports to Messrs.
Afro Imports Inc. (USA) by one of the
interpational airlines. These crates were
detained and on search were found to
contain 145 1bs. of charas packed in
polythene bags and «© led in ingeniously




